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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Twelfth Session
BULLETIN=—PART I

(Brief Record of Proceedings)
Wednesday, October 9, 2024
English version
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions:

Three Questions in the list of Questions posted for the day were answered
orally.

Adjournment Motion:

Shri Thiruvanchoor Radhakrishnan and five other members had given a
notice for moving an adjournment motion regarding the situation to declare a
judicial enquiry on the disruption of Thrissur Pooram. On behalf of the Chief
Minister, the Minister for Local Self Governments, Excise and Parliamentary
Affairs expressed willingness to discuss the motion, and the Speaker granted
permission to move the adjournment motion and announced that the motion would
be taken up at 12.00 noon.

Calling Attention :

1. Shri E. K. Vijayan called the attention of the Food and Civil Supplies
Minister to the necessity to extend the time limit for mustering of the
Priority Ration cards in the state. The Minister for Food and Civil
Supplies made a statement in this regard.

2. Prof. Abid Hussain Thangal called the attention of the Minister for Higher
Education and Social justice to the problems reported to have faced by the
Higher Education sector in the State due to the implementation of Four-
Year degree Course. The Minister for Higher Education and Social justice
made a statement in this regard.



The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed
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The ministers made the statement regarding the respective issue.

Legislative Business :

(1) Introduction and Motion for reference to Subject Comittee of The Non-
Resident Keralites’ Welfare (Amendment) Bill, 2023 :

On behalf of Chief Minister, the Minister for Law, Industries and Coir
Shri P. Rajeeve introduced The Non-Resident Keralites’ Welfare (Amendment)
Bill, 2023 and moved the motion that the Bill be referred to Subject Committee-XIV
on Home Affairs.

Shri Saneesh Kumar Joseph moved 1A amendment to circulate the
The Non-Resident Keralites’” Welfare (Amendment) Bill, 2023 for eliciting public

opinion. Shri K. Ansalan moved 2B amendment for referring the bill to



a Select Committee and spoke. After the reply by Minister for Law, Industries
and Coir, the amendments moved were withdrawn by the leave of the House. Then

the Motion was adopted and the Bills were referred to Subject Committee XIV.
(The motion for adjournment of the assembly was taken for consideration.)
Discussion on Adjournment Motion
Shri Thiruvanchoor Radhakrishnan moved the following motion and spoke:
“The House do now adjourn.”
The following Members took part in the discussion:
Shri Kadakampally Surendran
Shri A. P. Anilkumar
Shri P. Balachandran
Shri Anoop Jacob
Shri K. Premkumar
Smt K. K. Rema
Shri Ahammad Devarkovil
Shri M. Rajagopalan
Shri Najeeb Kanthapuram
Shri A. C. Moideen
Shri V. D. Satheesan, Leader of opposition.

Minister for Co-opeartion, Ports and Devaswoms Shri V. N. Vasavan replied

to the points raised during discussion.
The motion moved was declared lost.

Protesting the Government's stance, Members of the opposition parties staged

a walked out.
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Legislative Business (Continuation) :

Shri P. Rajeeve, Minister for Law, Industries and Coir moved a motion to
take into consideration and pass The Kerala Repealing and Saving Bill, 2024 on
the date of introduction itself without referring to the Subject Committee by

suspending Rule 76 (1). The House adopted the motion.

Shri P. Rajeeve, Minister for Law, Industries and Coir introduced The
Kerala Repealing and Saving Bill, 2024 and moved a motion that the Bill be taken
for consideration. The Bill was taken up for clause by clause consideration. The
House adopted the motion moved by Minister for Law, Industries and Coir and

passed the Bill without accepting moved amendments.

The House adjourned at 2.58 p.m. to meet again at 9.00 a.m on Thursday,
October 10, 2024.

DR. N. KRISHNA KUMAR,

Secretary.



